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 [सभापति  महोदय  [

 डिसकशन  के  लिए  लिया  जाएगा  1  अभी  इसको
 नहीं  ले  रहे  हैं  ।

 MR.  CHAIRMAN  :  Now,  we  take  up
 the  Private  Members’  Business.  Shrimati
 Subhadra  Joshi.

 4.28  brs.

 REPRESENTATION  OF  THE
 PEOPLE  (AMENDMENT)

 BILL

 (Amendment  of  Section  8)

 SHRIMATI  SUBHADRA  JOSHI
 (Chandni  Chowk)  :  I  beg  to  move  for  leave
 to  introduce  a  Bill  further  to  amend  the
 Representation  of  the  People  Act,  1951,

 MR.  CHAIRMAN:  The  question  is  :

 “That  leave  be  granted  to  introduce
 a  Bill  further  to  amend  the  Representa-
 of  the  People  Act,  1951.”

 The  motion  was  adopted

 SHRIMATI  SUBHADRA  JOSHI:  Sir,
 I  introduce  the  Bill.

 DEFENCE  OF  INDIA  (AMEND-
 MENT)  BILL

 (Amendment  of  Section  6)

 SHRI  SOMNATH  CAATTERJEE  (Burd-
 wan)  :  I  beg  to  move  for  leave  to  introduce
 a  Bill  to  amend  the  Defence  of  India  Act,
 1971,

 MR.  CHAIRMAN :  The  question  is:

 “That  leave  be  granted  to  introduce
 a  Bill  to  amend  the  Defence  of  India.
 Act,  i973.°

 The  motion  was  adopted

 SHRI  SOMNATH  CHATTERJEE :  Sir,
 I  introduce  the  Bill,
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 PARTNERSHIP  (AMENDMENT)
 -

 BILL

 (Amendment  of  Section  69)

 SHRI  SOMNATH  CHATTERJEE
 (Burdwan):  I  beg  to  move  for  leave  to  intro-
 duce  a  Bill  further  to  amend  the  Indian
 partnership  Act,  1932.

 MR.  CHAIRMAN :  The  question  |s:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the  Indian
 Partnership  Act,  1932.”

 The  motion  was  adopted

 SHRI  SOMNATH  CHATTERJEE :  Sir,
 I  introduce  the  Bill.

 MR.  CHAIRMAN :  Shri  Nawa!  Kishore
 Sharme...He  is  not  present.

 4.30  hrs.

 PAYMENT  OF  BONUS  (AMEND-
 MENT)  BILL—(CONTD).

 [Amendment  of  sections  2,  lo.  etc]  by
 Prof  Madhu  Dandavate.

 MR.  CHAIRMAN  :  Now  we  take  up
 further  consideration  of  the  payment  of
 Bonus  (Amendment)  Bill  of  Prof.  Madhu
 Dandavate.

 Shri  Ram  Gopal  Reddy  to  continue.

 SHRI  M.  RAM  GOPAL  REDDY
 (Nizamabad)  :  The  other  day  Prof.  Madhu
 Dandavate  has  introduced  his  Payment  of
 Bonus  (Amenpment)  Bill  and  I  was  speaking
 on  that.  The  next  day  jin  the  press  it  was
 reported  that  there  was  wild  support  for
 that  amendment  Bill.

 PROF.  MADHU  DANDAVATE  (Raja-
 pur)  ;  Wide  support.

 SHRI  M.  RAM  GOPAL  REDDY:  Wild
 also.

 I  want  to  say  that  on  that  day  only
 four  speakers  spoke  and  out  of  them  three,
 all  labour  leaders,  and  one  myself  who
 comes  from  the  rural  areas  spoke.  I  have
 opposed  it.


